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PENSION FUND REGULATORY

AND DEVELOPMENT AUTHORITY

B-1 4t A, Chhatrapati Shivaji Bhawan'

Qutub lnstitutional Area,

Katwaria Sarai, New Delhi-110016

Ph : 01 1 -265 17 5O1, 26517 5o3, 26133730

Fax'. 011-26517507
Website www Pfrda'org'in

11th March ,2019

i-e-srgd : www.Pfrda.org.in

To

Various General lnsurance companies
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d Develqpme

pension Fund Regulatory and Development Authority (PFRDA) is a statutory

regulatory oooy set up t5 re_gul.rl*.d deveiop the pension sector in lndia' with its

Head office tocateJ in N"* derhi. prnon proposes to purchase a Group Medi-claim

(Family Floater) ptri.v for lts otfic^ers/staff and'their dependent family members for a

period'of one year, i.e' 01 '04'2019 to 31 '03'2020'

2.Atpresent,thecoverageundertheGMCpolicyistobeprovidedtoatotalof
1g9 members, i.e. existing 60 officil statf and their i39 dependents for a total sum

insured of Rs.4,08,00,000r. The risiof the officiars/staff and their dependents arong

with the respective ,,, in,,red, date of birth is enclosed as Annexure l.

3.Thepolicyshouldprovidecomprehensive.medicalinsurancecoverage
including maternity benefits, minimalti on irresimitar terms and conditions as per the

eartier Group Medi-ctaim poticy of pFRDA. The copy of the earlier 9Y9 !"]:Y :
enclosed herewith for reference as Annexure ll' Further' the details of the premlum

paid and amount cLaimeo by PFRDA for the policy period 01'04'2016 to 31 '03'2017 '

01.04.2017 to 31 Oa iora and 01 .04.2-018 to present (as on 31 '01'2019) is given as

Annexure lll. The details of premium-paid during the last three years is given as

Annexure lV.

4.Thebidshouldcomplywiththefollowingtermsandconditionsbroadly;

a.FamilyFloaterExtension_ComprisingojfamilycompositionasSelf+Spouse
* Dependeni C.,itOr"n . 2 D;G;derit Parenti+ unmarried minor brothers as

well as unmarried, divorceJ,-abandoned, separated from.,their husbands or

widowed sisters residing *iif'.1 ,nO wholly dependent on the employee' The

entire rr, ,rried for thL family should be available as floater'



b. Maternity Benefit cover - Rs.50,000/-for Normal and caesarean delivery,

without Lny waiting period for all existing and new employees or his/her

spouse.
Dry on" cover for New Born baby covered within Family Floater sum insured'

Mid-term inclusion of spouse on account of marriage during the course of

policy.
bor"rrg" for New joinees and their dependents from the date of joining'

Pre-existing diseases to be covered'

30 days ario tirst year exclusions to be waived off (including for new joinees

and their dePendents).
frrto capping/restriction on the room rent charges, cost of surgeries etc'- 

-
Pre and Post Hospitalization expenses coverage for 30 and 60 days

respectivelY.
6e-payment clause, if any, to be waived off'

Age Uiacket from Cj io f bb y"rtt, i.e., Maximum Age of any member in the

group (now and future inclusions):'100 years'

Hetu'nd of premium on account of Mid-ierm Deletion/separation of members to

be allowed from the date of separation'

c.

d.

I

5. you are requested to submit the bids considering the existing group size, sum

insured and the terms and conditions (as per previous poricy encrosed herewith) for

premium payable by PFRDA on annual basis for the Group Medi-claim policy' The

bids in a seared 
"or", 

superscribed "euotation for Group Medi-claim Policy" should

ieacn latest by 1600 Hrs on 25.03.2019 (Monday) at the following address: -

General Manager (Admin & HR)'

Pension Fund Regulatory and Development Authority'

ChatraPati Shivaji Bhawan,

1't floor, B-141A.,

Qutab lnstitutional Area,

Katwaria Sarai,

New Delhi- 1 10016

6. The pre-bld meeting shall be held on 15.03.2019 (Friday) at 1100 Hrs and

the bids shall be opened on 25.03.2019 (Monday) at 1700 hrs' in the office

premisesofPFRDAaSperabovementionedaddress.ThebidssentbyFaxore-
mail will not be considered.

7. General Terms & Conditions

a.ldentityCardstoalltheofficials/staffandtheirdependentstobeprovided
withinonemonthofthestartoftheinsurancecover'

b. There should be a dedicated helpline (24-!) of the TPA of the lnsurance

company available and the contact details should be furnished after the start

of the insurance cover'



c. ln case of reimbursement to the official/staff, the same should be paid to the

official/staff within 15 working days from the submission of the claim

documents.
d. The response time by the TPA at the time of admission should be maxtmum

six hours.
e. The claim statement is to be furnished by the lnsurance company to PFRDA

on quarterlY basis.
f. All matte* pl,trrlng to this shall be subject to the jurisdiction of the courls in

New Delhi onlY.

8. The Bid is to be submitted for the basic sum insured of Rs'4,08'00'000/- as

per format given in Annexure V.

sd/-

[P. Arumugarangarajan]
General Manager

(Admin & HR)



ANNEXURE - I

S. 

No.

 Employee No. /Dependent Designation Date of Joining Relation 

with the 

employee

Date of 

Birth

Age competed  

in years (as on 

01.04.2019)

Sum 

insured

1 1 Executive Director (Retd.) October 1, 2009 Self 24-Apr-58 60

2 Wife Wife 05-Jan-59 60

3 2 Executive Director January 2, 2012 Self 29-Sep-1964 54

4 Mother Mother 25-Dec-1932 86

5 Wife Wife 19-May-1973 45

6 Daughter Daughter 28-Sep-1996 22

7 3 Executive Director June 19, 2018 Self 12-Sep-1967 51

8 Wife Wife 8-Aug-1972 46

9 Daughter Daughter 7-Jan-1999 20

10 Son Son 14-Nov-2002 16

11 4 Chief General Manager July 1, 2011 Self 20-Apr-1967 51

12 Husband Husband 21-Jun-1965 53

13 Son Son 16-Mar-1994 25

14 5 Chief General Manager July 22, 2011 Self 17-Nov-1970 48

15 Husband Husband 21-Jan-1967 52

16 Son Son 5-Oct-2010 8

17 6 Chief General Manager June 27, 2011 Self 10-Aug-1968 50

18 Wife Wife 19-Jan-1974 45

19 Daughter  Daughter 17-Aug-2002 16

20 7 Chief General Manager (Retd.) February 15, 2012 Self 1-Nov-1958 60

21 Wife Wife 14-Sep-59 59

22 8 Chief General Manager July 21, 2011 Self 2-Apr-1968 50

23 Wife Wife 19-Sep-1973 45

24 Daughter Daughter 5-Jan-1997 22

25 Son Son 24-Jun-2000 18

26 9 General Manager July 29, 2011 Self 27-May-1971 47

27 Wife Wife 16-Feb-1975 44

28 Daughter Daughter 15-Sep-2003 15

29 Daughter Daughter 23-Dec-2006 12

10,00,000

8,00,000

8,00,000

8,00,000

8,00,000

Provisional List of PFRDA Officials & Dependent Family Members for GMC Policy 2019-20

10,00,000

10,00,000

8,00,000

8,00,000



S. 

No.

 Employee No. /Dependent Designation Date of Joining Relation 

with the 

employee

Date of 

Birth

Age competed  

in years (as on 

01.04.2019)

Sum 

insured

30 Father Father 6-Jul-1943 75

31 Mother Mother 15-Jun-1948 70

32 10 General Manager September 9, 2011 Self 10-Apr-1976 42

33 Wife Wife 22-Jun-1982 36

34 Son Son 7-Feb-2004 15

35 Daughter Daughter 26-Jan-2008 11

36 11 General Manager September 21, 2011 Self 19-Feb-1974 45

37 Mother Mother 7-Feb-1944 75

38 Wife Wife 6-May-1980 38

39 Son Son 22-Oct-2005 13

40 Daughter Daughter 7-May-2008 10

41 12 General Manager March 2, 2012 Self 18-Apr-1972 46

42 Father Father 9-Jan-1945 74

43 Mother Mother 1-May-1950 68

44 Wife Wife 14-Nov-1975 43

45 Son Son 30-Jul-2001 17

46 Son Son 2-Nov-2009 9

47 13 General Manager September 28, 2011 Self 13-Nov-1975 43

48 Wife Wife 5-Feb-1982 37

49 Daughter Daughter 5-Oct-2010 8

50 Son Son 27-Jan-2015 4

51 Father Father 1-Aug-1950 68

52 Mother Mother 13-Jul-1954 64

53 14 General Manager March 23, 2012 Self 2-Jul-1973 45

54 Wife Wife 16-May-1975 43

55 Son Son 20-Dec-2004 14

56 15 General Manager July 5, 2011 Self 22-Oct-1976 42

57 Wife Wife 23-Feb-1978 41

58 Daughter Daughter 6-Jul-2002 16

59 Daughter Daughter 6-Oct-2007 11

60 16 Deputy General Manager July 26, 2011 Self 18-Oct-1975 43

61 Husband Husband 8-Jul-1974 44

62 Daughter Daughter 12-Jul-2012 6

8,00,000

8,00,000

8,00,000

8,00,000

8,00,000

8,00,000

8,00,000



S. 

No.

 Employee No. /Dependent Designation Date of Joining Relation 

with the 

employee

Date of 

Birth

Age competed  

in years (as on 

01.04.2019)

Sum 

insured

63 Son Son 22-Aug-2014 4

64 17 Deputy General Manager December 20, 2011 Self 20-May-1971 47

65 Father Father 27-Mar-1936 83

66 Mother Mother 6-Mar-1943 76

67 Sister Sister 26-Apr-1980 38

68 18 Deputy General Manager July 18, 2011 Self 12-Feb-1972 47

69 Wife Wife 6-Sep-1978 40

70 Mother Mother 65 years 65

71 Father Father 71 years 65

72 Son Son 4-Apr-2018 0

73 Daughter Daughter 4-Apr-2018 0

74 19 Deputy General Manager December 21, 2011 Self 9-Mar-1978 41

75 Mother Mother 15-Feb-1951 68

76 Wife Wife 26-Sep-1979 39

77 Son Son 29-Jan-2009 10

78 Son Son 4-May-2012 6

79 20 Deputy General Manager January 24, 2012 Self 24-Apr-1976 42

80 Daughter Daughter 18-Jul-2013 5

81 Mother Mother 1-Sep-1947 71

82 Father Father 10-Jul-1947 71

83 21 Deputy General Manager February 16, 2012 Self 14-May-1977 41

84 Wife Wife 10-Jun-1980 38

85 Son Son 5-Jul-2010 8

86 Father Father 25-May-1950 68

87 22 Deputy General Manager February 16, 2012 Self 26-Aug-1977 41

88 Wife Wife 1-Mar-1982 37

89 Daughter Daughter 29-Apr-2012 6

90 Son Son 30-Jan-2007 12

91 Father Father 20-Oct-1943 75

92 Mother Mother 7-Jul-1951 67

93 23 Deputy General Manager February 29, 2012 Self 7-Oct-1979 39

94 Daughter Daughter 15-May-2013 5

8,00,000

8,00,000

8,00,000

8,00,000

8,00,000

8,00,000

8,00,000



S. 

No.

 Employee No. /Dependent Designation Date of Joining Relation 

with the 

employee

Date of 

Birth

Age competed  

in years (as on 

01.04.2019)

Sum 

insured

95 24 Assistant General Manager October 1, 2009 Self 30-Jun-1977 41

96 Sister Sister 2-Oct-1984 34

97 25 Assistant General Manager February 7, 2012 Self 25-Sep-1981 37

98 Husband Husband 19-Sep-1981 37

99 Daughter Daughter 23-Dec-2015 3

100 26 Assistant General Manager February 13, 2012 Self 25-Apr-1981 37

101 Husband Husband 6-Dec-1981 37

102 Son Son 27-Nov-2012 6

103 Son Son 26-Jul-2016 2

104 27 Assistant General Manager February 24, 2012 Self 9-Mar-1982 37

105 Wife Wife 18-Oct-1985 33

106 Father Father 7-May-1951 67

107 28 Assistant General Manager June 8, 2012 Self 17-May-1981 37

108 Husband Husband 11-Oct-1978 40

109 Daughter Daughter 22-Nov-2007 11

110 Mother-in-law Mother-in-law 29-Jul-1959 59

111 Son Son 22-Mar-2018 1

112 29 Assistant General Manager June 11, 2012 Self 31-Jan-1977 42

113 Son Son 5-Feb-2013 5

114 30 Assistant General Manager September 17, 2012 Self 11-Jun-1982 36

115 Daughter Daughter 30-Nov-2013 5

116 31 Manager January 30, 2012 Self 2-Jan-1982 37

117 Husband Husband 2-Jan-1980 39

118 Son Son 21-Feb-2011 8

119 Father Father 5-Mar-1952 67

120 Mother Mother 25-Sep-1961 57

121 32 Manager February 8, 2012 Self 28-Jan-1986 33

122 Wife Wife 15-Nov-1989 29

123 Son Son 14-Dec-2015 3

124 Father Father 5-Sep-1950 68

125 Mother Mother 1-Jul-1959 59

126 33 Manager February 16, 2012 Self 16-Aug-1984 34

127 Mother Mother 31-Jan-1955 64

128 Wife Wife 5-Jun-1984 34

129 Daughter Daughter 30-Oct-2014 4

6,00,000

6,00,000

6,00,000

6,00,000

6,00,000

6,00,000

6,00,000

6,00,000

6,00,000

6,00,000



S. 

No.

 Employee No. /Dependent Designation Date of Joining Relation 

with the 

employee

Date of 

Birth

Age competed  

in years (as on 

01.04.2019)

Sum 

insured

130 34 Manager February 17, 2012 Self 9-May-1984 34

131 Wife Wife 30-Apr-1983 35

132 Daughter Daughter 21-Jul-2016 2

133 35 Manager February 24, 2012 Self 1-Jul-1984 34

134 Wife Wife 15-Sep-1984 34

135 Father Father 26-Mar-1958 61

136 Mother Mother 12-Dec-1962 56

137 Sister Sister 13-Sep-1991 27

138 Sister Sister 10-Oct-1992 26

139 Daughter Daughter 9-May-2015 3

140 36 Manager March 1, 2012 Self 22-May-1986 32

141 Wife Wife 26-Jan-1989 30

142 Father Father 24-Sep-1953 65

143 Mother Mother 8-Sep-1956 62

144 Son Son 28-Aug-2018 0

145 37 Manager April 2, 2012 Self 2-Nov-1983 35

146 Wife Wife 17-Feb-1986 33

147 Daughter Daughter 29-Nov-2010 8

148 38 Manager April 3, 2012 Self 17-Oct-1982 36

149 Wife Wife 23-Oct-1982 36

150 Daughter Daughter 5-May-2016 2

151 39 Manager April 25, 2012 Self 21-May-1986 32

152 Mother Mother 18-Feb-1961 58

153 Wife Wife 30-Jul-1991 27

154 Sister Sister 18-May-1993 25

155 Son Son 19-Jun-2015 3

156 40 Manager April 26, 2012 Self 17-Sep-1983 35

157 Wife Wife 5-Oct-1985 33

158 Daughter Daughter 6-May-2014 4

159 41 Manager April 30, 2012 Self 25-Jan-1984 35

160 Wife Wife 25-Aug-1988 30

161 Daughter Daughter 5-Sep-2013 5

162 42 Manager March 1, 2012 Self 23-Sep-1984 34

163 Mother Mother 6-Jan-1960 59

164 Daughter Daughter 3-Jul-2012 6

6,00,000

6,00,000

6,00,000

6,00,000

6,00,000

6,00,000

6,00,000

6,00,000

6,00,000



S. 

No.

 Employee No. /Dependent Designation Date of Joining Relation 

with the 

employee

Date of 

Birth

Age competed  

in years (as on 

01.04.2019)

Sum 

insured

165 43 Manager April 16, 2012 Self 31-Aug-1984 34

166 Husband Husband 1-Jul-1984 34

167 44 Assistant Manager July 28, 2017 Self 28-Apr-91 27 6,00,000
168 45 Assistant Manager July 28, 2017 Self 31-Oct-93 25 6,00,000
169 46 Assistant Manager July 28, 2017 Self 14-Sep-90 28 6,00,000
170 47 Assistant Manager July 28, 2017 Self 03-Apr-91 27 6,00,000
171 Wife Wife 12-Apr-90 28 6,00,000
172 48 Assistant Manager July 28, 2017 Self 21-Jun-91 27 6,00,000

173 49 Assistant Manager August 1, 2017 Self 19-Oct-91 27 6,00,000

174 50 Assistant Manager August 7, 2017 Self 13-Aug-92 26

175 Wife Wife 31-May-93 25

176 51 Assistant Manager August 10, 2017 Self 17-Jul-92 26 6,00,000

177 52 Assistant Manager August 14, 2017 Self 11-May-92 26

178 Father Father 17-Apr-57 61

179 Mother Mother 59 years 59

180 53 Assistant Manager August 14, 2017 Self 29-Nov-89 29

181 Mother Mother 01-May-68 50

182 Sister Sister 14-Feb-97 22

183 54 Assistant Manager August 16, 2017 Self 27-Mar-91 28 6,00,000

184 55 Assistant Manager August 16, 2017 Self 06-Dec-91 27 6,00,000

185 56 Assistant Manager August 16, 2017 Self 13-Oct-89 29

186 Wife Wife 05-Aug-92 26

187 Mother Mother 02-Feb-68 51

188 57 Assistant Manager October 30, 2017 Self 28-Apr-92 26

189 Wife Wife 10-Mar-95 24

190 58 Assistant Manager January 12, 2018 self 27-Apr-1991 27 6,00,000

191 59 Junior Assistant October 1, 2009 Self 3-Nov-1969 49

192 Wife Wife 1-Jan-1969 50

193 Son Son 15-Dec-1990 28

194 Daughter Daughter 27-Sep-1995 23

195 60 Staff Car Driver July 30, 2013 Self 15-Jul-1981 37

196 Wife Wife 19-Aug-1986 32

197 Son Son 9-Aug-2010 8

6,00,000

6,00,000

6,00,000

6,00,000

6,00,000

4,00,000

4,00,000

6,00,000



S. 

No.

 Employee No. /Dependent Designation Date of Joining Relation 

with the 

employee

Date of 

Birth

Age competed  

in years (as on 

01.04.2019)

Sum 

insured

198 Daughter Daughter 7-Jan-2013 6

199 Mother Mother NA NA





























Annexure V 
  

FORMAT FOR SUBMITTING BID BY THE INSURANCE COMPANIES 

A. BASIC DETAILS 

Sr.No Particulars Details 

1. Name of the Insurance Company   

2. Complete details of the Office   

  a) Address   

  b) Telephone No.   

  c) Email ID   

3 Name & Designation of the Office Head 
(with contact details) 

  

4 Complete Details of the Third Party 
Administrators (TPAs). If more than one TPA is 
available all TPAs to be indicated. 

  

  

B.FINANCIAL BID 

The premium quotation for a sum insured of  Rs. 4,08,00,000/- for 199 members as 

per list given as Annexure I of tender document is submitted as under; 

S.N. Particulars Amount (in Rs.) 

1  Basic Premium   

2 Taxes @       %   

3 Total   

  

C. DECLARATION 

a. I/We have carefully read and understood all the terms and conditions of the 
tender document and hereby accept the same. 

b. The information furnished above is true and authentic to the best of 
knowledge and belief. 

Date:                                                                                         Authorized Signatory 
Place: 

Name: 
  
                                                                                                 Designation: 

 
 
 
 
 

 
 
    



Annexure III 
  
Summary of  claims for the policy period 2016-17 
 

Particulars Unique claim 

Nos.  

Amount 

Claims Reported 30 1775065 

Claims Paid 27 1625049 

Claims Outstanding 0 0 

  

  
Summary of  claims for the policy period 2017-18 
     

Particulars Unique claim 

Nos.  

Amount 

Claims Reported 31 1905827 

Claims Paid 28 1661256 

Claims Outstanding 2 24038 

  

Summary of claims for the policy period 2018-19 (till 31.01.2019) 
  

Particulars Unique claim 

Nos.  

Amount 

Claims Reported 16 673774 

Claims Paid 15 551152 

Claims Outstanding 1 55398 

   

 

 

 

 

 



Annexure IV 

Policy Period Premium Paid 
2016-17 9,70,960 
2017-18 21,30,406 
2018-19 17,57,020 

 

 


